
16.08.2018             J-1           PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO.49 
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 02.15 P.M.

1. RFA 875/2016 SARDAR DALJIT SINGH & ORS  J.P. SENGH, HITENDER KAPUR
VS. SARDAR INDERJIT SINGH KHUMAN SAGAR CHAWLA,MANISHA MEHTA 

MRIGNA SHEKHER
SANJEEV SINDHWANI
SHOBHANA TAKIAL

2. RFA 38/2017 DALJIT SINGH & ORS       J.P. SENGH, HITENDER KAPUR
VS. INDERJIT SINGH & ANR       SAGAR CHAWLA,MANISHAMEHTA

MRIGNA SHEKHER
SANJEEV SINDHWANI
SHOBHANA TAKIAL

3. RFA 39/2017 DALJIT SINGH             J.P. SENGH, HITENDER KAPUR
VS. INDERJIT SINGH      SAGAR CHAWLA,MANISHA MEHTA 

MRIGNA SHEKHER 
SANJEEV SINDHWANI

    SHOBHANA TAKIAL

HIGH COURT OF DELHI                            
14TH AUG,2018                              REGISTRAR (LISTING)



16.08.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION
COURT NO. 46 (OS-F)
NEW COURTS BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M.

22. O.M.P. (COMM) 259/2017    DELHI STATE INDUSTRIAL &     MONI  CINMOY, ARVIND PANDEY, 
              INFARASTRUCTURE DEVELOPMENT  JATINDER KUMAR, ASHISH 
               CORPORATION LTD.             DHOLAKIA, D. KISHORE KUMAR, 
                              Vs. BLS SUMER JV             ARVIND SHARMA 

*****

         COURT NO. 49 (OS – D)
        NEW COURTS BLOCK (FIRST FLOOR) 

              HON'BLE MS. JUSTICE PRATHIBA M. SINGH
AT 02.15 P.M.

34. CS(OS) 1537/2014          KRISHAN GOPAL                ANIL GERA, S.C. SINGHAL 
                              Vs. PRAHLAD KUMAR                                          
                

*****
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